
15.01.2018                       J-1     PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

15.01.2018
COURT NO. 30 
HON'BLE MR. JUSTICE S.P.GARG
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

AT 2:15 P.M.

1. CRL.A.270/2014 PRAMOD MANDAL M.L.YADAV
VS STATE (GNCT OF DELHI) KEWAL SINGH AHUJA

COURT NO. 36 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. CRL.A. 1586/2011 VINOD @ BANTI SIDDHARTH AGGARWAL
   CRL.M.A. 5122/2015 VS STATE JHANVI DUBEY
   CRL.M.A. 16505/2015 AMIT AHLAWAT

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2:15 P.M.
1. RSA 97/2017 RAJ PATI & ORS DEORAJ SINGH

VS MEENA DEVI NILESH KUMAR

COURT NO 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2:15 P.M.
1. W.P.(C) 9083/2015 M/S NECKO FREIGHT MANISH KAUSHIK

FORWARDERS LTD VS. AMIT BANSAL
COMMISSIONER OF CUSTOMS(GENERAL) AKHIL KULSHRESTHA

HIGH COURT OF DELHI                            
12th JANUARY,2018                              REGISTRAR (LISTING)



15.01.2018                           FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

           COURT NO.  24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

25. I.A. 12076/2017           PARASRAMKA HOLDINGS PVT. LTD. H.L.TIKU, ANUPAMA, H.L.RAINA        
    In CS(OS) 125/2017        Vs. AMBIENCE PRIVATE LTD. &  P.K.AGRAWAL, MERCY HUSSAIN, 
                              ANR.                         TANNYA SHARMA 

26. I.A. 12079/2017           MILI MARKETING PVT. LTD.     H.L.TIKU, ANUPAMA, H.L.RAINA       
    In CS(OS) 126/2017        Vs. AMBIENCE PRIVATE LTD. &  P.K.AGRAWAL, MERCY HUSSAIN, 
                              ANR                          TANNYA SHARMA 

27. I.A. 12074/2017           MORAN PLANTATION PVT. LTD.   H.L.TIKU, ANUPAMA, H.L.RAINA 
    In CS(OS) 127/2017        Vs. AMBIENCE PRIVATE LTD. &  P.K.AGRAWAL, MERCY HUSSAIN, 
                              ANR.                         TANNYA SHARMA 

*****

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA
     AT 10.30 A.M.

36. ARB. A. (COMM.) 47/2017   RELIANCE COMMUNICTION LIMITED  RAVINDRA SHRIVASAVA, VAIBHAV
    I.A. 13161/2017            & ANR.                       NITI, SHALLY BHASIN, SURABHI      
    I.A. 13571/2017           Vs. BHARTI INFRATEL LIMITED       LIMAYE, GARIMA TIWARI, RUCHI

 SAHAY, GOPAL JAIN, VIKRAM SOBTI,
 KRITI AWASTHI, MEHUL PARTI
 AGARWAL LAW ASSOCIATES,CHANDHIOK &
ASSOCIATES.                  

    
37. OMP (ENF.)(COMM.) 143/2017 BHARTI INFRATEL LIMITED     RAVINDRA SHRIVASAVA, VAIBHAV       
    I.A. 13958/2017          Vs. RELIANCE COMMUNICATIONS  NITI, SHALLY BHASIN, SURABHI 
    I.A. 13960/2017 LIMITED & ANR.               LIMAYE, GARIMA TIWARI, RUCHI 
    I.A. 13981/2017                                        SAHAY,GOPAL JAIN, VIKRAM SOBTI,

KRITI AWASTHI, MEHUL  PARTI,
    AGARWAL LAW ASSOCIASTES

*****

COURT NO.  20  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

      AT 10.30 A.M.

30. O.M.P. 388/2015           ASTONFIELD RENEWABLES PVT.   ATUL CHITALE, RAVEENA RAI,   
                              LTD. & ANR.                  AKASH JINDAL, TANVI, GURJYOT 
                              Vs. RAVINDER RAINA           SETHI, SAMAR SINGH, AMIT SHARMA 
  SAMEER PRAVIN PAREKH

*****

COURT NO. 13
HON'BLE MR. JUSTICE C. HARI SHANKAR

   AT 02.15 P.M.

1.  O.M.P.(I) (COMM.) 559/2017 PARSOLI MOTORS WORKS PRIVATE CHETAN SHARMA, ARJUN SHETH, 
               LIMITED                      ARVIND KUMAR, C.S. CHAUHAN, 
                              Vs. BMW INDIA PRIVATE        HENNA GEORGE, ARUN KHATPALIA, 
                              LIMITED                      DIWAKAR MAHESHWARI, KARUN MEHTA, 

PRATISHTHA VIJ
****
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